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Supreme Court

M. Muralidhar Prabhu v. Vinayak Pai, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 276

Neelu v. State of M.P., (Prashant Kumar Mishra and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC
278

Parsvnath Developers Ltd. v. Mohit Khirbat, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 281

SBS Biotech v. State of H.P., (Prashant Kumar Mishra and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 280

Sriganesh Chandrasekaran v. Unishire Homes LLP, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 279

Union of India v. Sistema Shyam Teleservices Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 277

Allahabad High Court
Amit Kumar v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 366
Dinesh Kumar Pal v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 364
Phoolchandra v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 365
Ranjeet Gupta v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 362
Ravinder Singh Bisht v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 363

Andhra Pradesh High Court
A. Ramana v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5063
Alluri Bharati v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 5068

AR Mahesh Reddy v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC
OnLine AP 5062

Balaga Venkata Ramana v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5084

Bodasakurthi Srinivasa Rao v. Virodhi Satyavathi Devi, (R. Raghunandan Rao and T.C.D. Sekhar,
JJ.), 2025 SCC OnLine AP 5058

Bonthu Narasimha Swamy v. A.P. Power Distribution Co. Ltd., (Battu Devanand and A. Hari
Haranadha Sarma, JJ.), 2026 SCC OnLine AP 439

Boya Chinna Ranganna v. Station House Officer, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 5080

Busayyagari Venkata Subba Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 5075

Chief General Manager v. Shaik Yousuf Khan, (Battu Devanand and A. Hari Haranadha Sarma, JJ.),
2025 SCC OnLine AP 5060

Chitte Pratap Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 440
D Savithri v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5079

D. Lazar Babu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5088
Dasari Srinivasa Rao v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5082
Esukapalli Shiva Varma v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5078
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G Rama Krishna v. Union of India, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2025 SCC
OnLine AP 5059

Gaali Sambaiah v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine
AP 5061

Gali G Naidu v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5073

Giridi Sai Sailaja v. Kurukula Hemanth Gopi Raju, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 5057

J. Lakshmi Devi v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5076

K Janardhan Reddy v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5070

K Ramesh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 5086

K Surya Kantham v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5069

K Venkateswara Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 5071

Kagita Durga Bhavani v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5077

Kirra Srinivasa Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
5064

Kosuru Markandeyulu v. Kosuru Rani, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026
SCC OnLine AP 438

Maddepalli Sri. Devi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5072
Mandala Rami Naidu v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5083

Matseti Santhoshi v. Gude Lahari Krishna, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 5056

Morampudi Mallikarjuna Rao v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 5067
P Annapuma v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5085

P. Annapurna v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5081

Paritala Sreeram v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5087
Quireshi Shahid v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5066

T Chandrasekhar Reddy v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5074

Talari Satyanarayana v. Talari Vana Kameswaramma, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 5055

V Mahankali v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5065

Bombay High Court
Akash Dipak Uikey v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6220
Arun Dadaso Gore v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 6243

Babaji Jayaram Shirke v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, 1J.), 2025
SCC OnLine Bom 6228

Bhagwan Parshuram Go Seva Trust v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC
OnLine Bom 6224

Bharat Sudhakar Kamble v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.),
2025 SCC OnLine Bom 6240
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Bipin Gopaldas Taori v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom
6216

Chandrakant Khashaba Patil v. Jaywantrao Krishnarao Bhosale, (S.G. Chapalgaonkar, J.), 2025
SCC OnLine Bom 6244

Dadasaheb Mahadeo Waghmare v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh,
JJ.), 2025 SCC OnLine Bom 6238

Dilip Sitaram Waghmare v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.),
2025 SCC OnLine Bom 6242

Elevar Digital Infrastructure (P) Ltd. v. Shankarlal Bhagwantiprasad Jalan, (Rohit W. Joshi, J.),
2025 SCC OnLine Bom 6245

IFFCO Tokio General Insurance Co. Ltd. v. Bhagyashri Ganesh Gaikwad, (S.G. Dige, J.), 2023 SCC
OnLine Bom 3345

Karansing Vilas Rajput v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6233

Kiran Bhalchandra Waghela v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, J1J.),
2025 SCC OnLine Bom 6237

Kunal Garjendrasingh Ingle v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine
Bom 6213

Lakhan Datta Gund v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6226

Lakhan v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6218

Manisha Rajiv Shroff' v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom
1238

Mobhsin v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6221

Nandlal Ruchandmal Pahlajani v. Puranlal Rewachand Hablani, (Rohit W. Joshi, J.), 2025 SCC
OnLine Bom 6247

Narendra Dajiba Hemane v. State of Maharashtra, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 6249

National Insurance Co. Ltd. v. Lauretta Shashi Mogale, (Shivkumar Dige, J.), 2023 SCC OnLine
Bom 3344

National Insurance Co. Ltd. v. Rajeshwari, (Urmila Joshi-Phalke, J.), 2023 SCC OnLine Bom 3343

New India Assurance Co. Ltd. v. Suryabhan, (Urmila S. Joshi-Phalke, J.), 2023 SCC OnLine Bom
3346

Oriental Insurance Co. Ltd. v. Devidasrao, (Urmila S. Joshi-Phalke, J.), 2023 SCC OnLine Bom 3347

Prakash Shankar Gurav v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6225

Ramchandra Raghunath Sapkal v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh,
JJ.), 2025 SCC OnLine Bom 6231

Rizwana Khan v. Jamal Pasha Khan, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 6248

Rukmin Bajarang Gawli v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.),
2025 SCC OnLine Bom 6241

Samadhan Uttam Joshi v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom
6219

Sandip v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6217
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Sau. Kalpita v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6222

Sawitri P. Gondhali v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6236

Seema Balasaheb Wagh v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6234

Shrikant Devidas Charke v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.),
2025 SCC OnLine Bom 6229

Shrimant Chhatrapati Sumitraraje Bhosale Night Junior College v. State of Maharashtra, (M.S.
Karnik and Sharmila U. Deshmukh, JJ.), 2025 SCC OnLine Bom 6235

Sujata Samadan Gund v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6239

Suman Vishnu Sathe v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6232

Summit v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6215
Surendra v. Ashok Atmaramji Wankhade, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 6246
Suryakumar v. Dattatraya, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 6250

Vijay Tukaram Pokale v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.), 2025
SCC OnLine Bom 6227

Vijay Vishwanath Nagur v. State of Maharashtra, (M.S. Karnik and Sharmila U. Deshmukh, JJ.),
2025 SCC OnLine Bom 6230

Vijayalakshmi Vinod Katakwar v. State of Maharashtra, (Anil L. Pansare and M.M. Nerlikar, JJ.),
2025 SCC OnLine Bom 6223

Vinod Manohar More v. State of Maharashtra, (Anil L. Pansare and M.M. Nerlikar, 1J.), 2025 SCC
OnLine Bom 6214

X3 v. Central Hospital, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 1236
X4 v. Central Hospital, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 1237

Calcutta High Court
Abhijit Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1164
Advanced Healthcare v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1116

Ajit Kumar Jha v. Dally Jha, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 SCC
OnLine Cal 1125

Amijul Miya v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 1142

Amit Kumar Dokania v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1117
Amitava Bose, In re, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 1135

Anamitra Ghosh v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1111
Aniruddha Paul v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1141

Anwesha Modak v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1150

Aparna Ghosh v. Manjari Ghosh, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 1100

Arabinda Banerjee v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1144
Archana Ray v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1152
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